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ministrative, the language to be used in 
various documents^ lists, labels, etc. should 
continue to be the language \*hich was 
currently in use before   January 26, 1965." 

May I point out that if before 26th January 
only English was being used, is it not 
necessary that after 26th January, along with 
English, Hindi should also be used? 

SHRI GULZARILAL NANDA; Hindi was 
being used before. The hon. Member, if he 
goes behind the circular and sees the 
collection of the circulars, wiH find that there 
is provision for the use of Hindi in many cases 
and that wiH continue; and any further 
progress in this direction is now being 
considered by us in regard to the application 
of the language policy. 

SHRI BHUPESH GUPTA: May I invite the 
attention of the hon. Minister to the earlier 
circular referred to by the hon. Member_ Shri 
Vajpayee and point out that it says: 

"It has come to the notice of Government 
that two Hindi communications were sent 
by an office under the Central Government 
to States in non-Hindi-speaking areas 
without enclosing their English versions. 

It is requested that the Ministry of 
Finance etc., may kindly issue suitable 
instructions to all officer under them so as 
to ensure that all communications to non-
Hindi-speaking States are sent in English or 
with an authorised translation in English." 

Soj Mr. Vajpayee was committing the same 
thing which the hon. Home Minister does, 
suppressio veri sugges-tio falsi. Here the 
circular seems to be concerned only with 
sending Hindi communications to non-Hindi-
speaking regions. 

MR. CHAIRMAN: I thought you wanted to 
know something. 

SHRI BHUPESH GUPTA: So, I would like 
to know how it i3 that the hon. Minister of 
Home Affairs does not know this circular 
issued by his Ministry and fumbles on such a 
matter as he does on many oiher questions? 

SHRI GULZARILAL NANDA: The only 
thing I want to point out, Sir, is that the art of 
suppressing truth of killing and murdering 
truth is a special art known to the friends of 
the hon. Member and it is their monopoly and 
we have nothing to do with that. Of course, I 
do not know by heart every circular, Wut I 
know the policy and therefore I could 
challenge and say that there was no such 
circular at all. 

STANDING COMMISSION FOR SciENTirie AND 
TECHNICAL TERMINOLOGY 

•269. SHRI M. P. BHARGAVA: Will the 
Mini "ter of EDUCATION be pleased to state: 

(a) the present strength of the members of 
the Standing Commission for Scientific and 
Technical Terminology; 

(b) whether the said Commission has been 
directed to take un the work of the evolution 
of Terminology in Humanities also; and 

(c) what is the strength of the staff of the 
said Commission as on 1st April,  1965? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION (Sma BHAKT 
DARSHAN): (a) The present operative strength 
of the Members oi the Commission js 7. 

(b) Yes, Sir.. 

(c) No separate staff has been sanctioned 
for the Commission. The staff of the Central 
HinJl Directorate functions as the Secretariat 
of the Commission 
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SHRI M. P. BHARGAVA: May I know 
how long this Commission has been at work 
and whether this Commission has been 
constantly writing to the Government that 
enough working facilities are not being 
provided to it? 

SHRI BHAKT DARSHAN: Sir, this 
Commission was established by Presidential 
Order dated the 27th April, 1960. But actually, 
it started functioning from the middle of 1962. 
As regards accommodation and other dif-
ficulties, they have been representing to the 
Ministry and we have taken some decisions 
recently which, I hope, will go a long way in 
solving these difficulties. 

SHRI M. P. BHARGAVA: May I know 
when was the work of preparing the 
terminology for Humanities entrusted to the 
Commission for Scientific and Technical 
Terminology? 

SHRI BHAKT DARSHAN: Sir, it was in 
April 1963. The former committee under the 
chairmanship of Shri Ramdhari Singh Dinkar 
was wound up and the work was entrusted to 
this Commission. 

SHRI M. P. BHARGAVA: Who are the 
members out of this present number of seven 
who represent the Sciences and the 
Humanities? 

SHRI BHAKT DARSHAN: For Humanities 
there are two Members at present—Maj. J. S. 
Guleri who is looking after Economics and 
the Social Sciences and there is Prof. P. S. 
Naidu for Philosophy and other allied 
subjects. 

 

 

DR. SHRIMATI PHULRENU GUHA: The 
hon. Minister mentioned th« names of only 
two members. May I know the names of the 
other fiv« members? 

SHRI BHAKT DARSHAN; Formerly, Sir, 
Dr. Kothari was the Chairman of this 
Commission. He had to resign after his 
appointment as the Chairman of the Education 
Commission, Now Dr. K. K. Sethi is the 
acting Chairman. The other members are Dr. 
Balasubramanian! for medicine, Shri B. N. 
Khatri for Engineering, and then, as I have 
already said, there is Maj. Guleri for Social 
Sciences and then Prof, P. S. Naidu for 
philosophy, Dr. D, V. Bal for biological 
sciences and Dr. B. N. Prasad is Member Sec-
retary; he is also in charge of linguistics. 

SHRI N. SRI RAMA REDDY:Iwould like to 
know when this Commission is likely to 
complete its work. It seems a certain amount of 
"reviewing has got to be done because of the 
progress made in the humanities and 
technology all over the world and so has not 
the Commission to be put on a permanent 
footing on account of the importance of the 
work that it hwi to do? 
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SHRI BHAKT DARSHAN: Sir.thc very 

name of the Commission shows that it is a 
standing commission and it is more or less 
permanent. But we do not envisage that it 
should be really permanent in that sense, 
because we are hoping that by the end of the 
Fourth Plan the major portion of the work 
wiH be completed. 

 

 
PROF. B. N. PRASAD: For certain subjects 

the Commission has appointed one full 
member. For science, which is a very broad 
group, there is only one member with the 
result that work on scientific terminology is 
not supposed to be as satisfactory as it should 
have been. The Commission had drawn up a 
list of certain number of words in 1962 but 
even up to now we have not got them, a full 
printed list. 

MR. CHAIRMAN: What is the question  
Dr. Prasad? 

PROF. B. N. PRASAD: I would just state 
the fact and then a=k the question. There are a 
number of higher branches of science on 
which no work at all has been done. I would 
like to know from the hon. Minister what 
steps he is going to take to stimulate more 
work on the subject. 

SHRI M. C. CHAGLA: May I say that the 
whole thing is being reorganised? We 
received the report only a few days back and I 
have appointed a committee to go into this. 
The work of the Hindi Directorate and this Ins 
titute has been separated. We are going to 
implement this and I assure my hon. friend 
that there will be much greater despatch in the 
execution of work than has been the case in 
the past. Work has been slow and I am not 
satisfied. Therefore, I have appointed this 
committee and I assure 
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my hon. friend and the House that I •hall see 
that this work is expedited aa much as 
possible. 

 

 [INDEBTEDNESS   AMONG   GOVERNMENT 
EMPLOYEES 

•270. SHRI B. N. BHARGAVA: WiH the 
Minister of HOME AFFAIRS be pleased to state; 

(a) whether Government have formulated 
any scheme for removal of indebtedness 
among the Central Government   employees;   
and 

(b) if so, whether a copy of the scheme 
will be laid on the Table of the House?] 

 
ttTHE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA) : (a) and (b) No such scheme has 
been formulated so far.] 

 

 
SHRI BHUPESH GUPTA: iday I know why 

it should not be possible for the Government 
to settle this matter by giving some immediate 
relief in consultation with the representatives 
of the recognised Central Government 
employees' tTnion and why should not the 
Government make certain funds available in 
order to help these low paid employees? 

SHRI L .N. MISHRA: We have accepted 
that there is need. At our instance, this 
question was taken up and we are at it. I 
believe that we will be able to do something 
for these people. 

SHRI ARJUN ARORA: May I know if the 
Government have examined the advisability 
of giving the 


